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BEFORE THE HON'BLE NATIONAL oREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

ORIGINAL APPLICATION NO. 164/2023/EZ 

In the matter of: 

All India Anti Conuption Organization 

.... Applicant. 
Versus 

Union of India & Ors. 

. ... Respondents. 

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. 13, THE DIVISIONAL 

FOREST OFFICER, DURGAPUR. 

I, Sri Anupam Khan , son of Sri Bhagyaratan Khan, aged about 41 years, by faith 
Hindu, by occupation Service, now posted as Divisional Forest Officer of Durgapur 
Division, West Bengal, Pin-713212, do hereby solemnly affirm and state as follows:-

1. I am the Divisional Forest Officer, Durgapur Division, the Respondent No. 13 
herein. I have duly consulted the records available in my office and thereafter, I 
have made myself acquainted with the facts and circumstances of this case and 
competent to affirm this affidavit. 

2. That this affidavit is being affirmed in pursuant to the solemn order dated 
03.04.2024 passed by the Hon'ble Tribunal, whereby the Hon'ble Tribunal was 
pleased to direct the Divisional Forest Officer, Durgapur, to file a better affidavit 
within two weeks. 

3. That the Hon'ble Tribunal vide its order dated 03.04.2024 held, interalia-

" .. .... In this affidavit, it has been stated that money for plantation of trees 
d from the National Highway Authority o.f In.dill (NJ /Al) for ,., sum of Rs. 
- (Ru.pees Fifteen lakhs ninety four tlwusand eight hundred.fifty only) vide 
• 340011 dated 17.09.2013 which fws been deposited with the West 
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Bengal Wasteland Development Corpora.ti.on Ltd. vide Cheque No. 876391 dated 
18.06.2014. How has this fund been utilized has not been indicated. The Divisional 
Forest Officer, Durgapur, has not clarified as to whether this amount was adequate 
towards compensatory afforestation for the trees cut. 

Thereafter, it is stated that 182 Ha. Plantation which translates to 
2,91 ,200 trees was created on phase by phase basis by the DFO, Durgapur,Jrom the 
fund provided by the West Bengal Wasteland Development Corporation Ltd. (now 
Green Projects Wing). It is not clear as to whether this plantation is connected to the 
project of the NHAI in the present Original Application. These plots 440,441 to 521 
are stated to be under Asansol, Jharkhand border to be executed on BOT basis." 

4. That for 6-laning of Barwa Adda-Panagarh section of NH-2 from Km 398.240 
to Km 521.120 including Panagarh Bypass in the state of Jharkhand and West 
Bengal under NHDP Phase-V on BOT (Toll) on DBFOT pattern, tree felling 
permission was given from three authorities, namely, the Divisional Forest Officer, 
Dhanbad, Jharkhand, the Divisional Forest Officer, Burdwan, West Bengal and the 
Divisional Forest Officer, Durgpur, West Bengal. Out of these three Forest 
Divisions, the Burdwan Forest Division and the Durgapur Forest Division come 
under the State of West Bengal. 

5. That the Dy. Manager (Tech), For Project Director, National Highway 
Authorty of India (NHAI) vide his letter no. 15017 / 1/2013/PIU(DUP)/7063 dated 
19.04.2024 replied to the Divisional Forest Officer, Durgapur Division wherein it 
was stated that 3047 Nos. of trees were felled in Burdwan Division, 11112 Nos. of 
trees were felled in Durgapur Division and 10356 Nos. of trees were felled in 
Dhanbad Division. 

A copy of the said letter dated 19.04.2024 is annexed herewith and marked 
as Annexure- "A". 

6. That after obtaining the permission for felling trees from the Divisional 
Forest Officer, Durgapur Division and from the Divisional Forest Officer, Burdwan 
Division an amount of Rs. 15,94,850/- was deposited to the Divisional Forest 
Officer, Durgapur Division by the National Highway Authority of India as Security 
Deposit and an amount of Rs. 3,07 ,300 /- was deposited to the office of the 
Divisional Forest Officer, Burdwan by the National Highway Authority of India as 
Security Deposit for felling of trees in the respective Divisions. 

That the Divisional Forest Officer, Durgapur Division vide cheque no. 
-==-•- - <ltd 18.06.2014 deposited the said amount of Rs. 15,94,850/- as received 

~ ational Highway Authority of India as Security Deposit, to the then West 
steland Development Corporation Ltd and similw·ly, the Divisional Forest 

dwan Division deposited the said amount of Rs. 3,07,300 /- as received 
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from the National Highway Authority of India as Security Deposit, under H/S-
8443-00-103-001-07-00 in TR-7. 

8. That thereafter, the plantation programme was taken up by the NHAI 
against felling of a total 14,159 Nos. (11,112 Nos. in Durgapur Division+ 3047 Nos. 
in Burdwan Division) of trees. An amount of Rs. 1,07,25,100/- was paid by the 
National Highway Authority of India to the West Bengal Wasteland Development 
Corporation Ltd as expenses for carrying out the plantation of trees against the 
felling of 14, 159 Nos. of trees. A letter was issued by the Project Director, National 
Highway Authority of India to the Managing Director, West Bengal Wasteland 
Development Corporation being letter no. 15017 / 1/2008/PIU(DUP)/6-lane/943 
dated 15.04.2014 which provided the details of payment that were made by the 
NHAI to the Wasteland Development Corporation Ltd. 

A copy of the said letter dated 15.04.2014 is annexed herewith and marked 
as Annexure-"B". 

9. That an aggregate of 1,15,200 Nos. of saplings were planted in the year 
2015-2016 and 2016-2017 against the felling of 14,159 Nos. of trees. The said 
plantation was done over an area of 72 hectares. The location of plantation sites 
are given below: 

Sl No. Plantation Site Area (Ha.) 

1. Plantation on DPL land Durgapur, 65.0 
Raghunathpur Mouza, J.L. No. 87, 

Durgapur Ash Pond during 2016-17 

2. Plantation on DSP at Kamalpur Mouza, 7.0 
J.L. No. 47, Tilabani Beat, Ukhra Range 

during 2015-16. 

TOTAL 72.0 Ha. 

10. That the amount of Rs. 1,07 ,25, 100 /- which was paid by the National 
Highway Authority of India to the West Bengal Wasteland Development Corporation 
as plantation expenses have been utilized towards plantation of 1, 15,200 Nos. of 
saplings in the years 2015-2016 and 2016-2017 over an area of 72 hectares in 
Durgapur and Burdwan Forest Divisions against the felling of 14,159 Nos. of trees 
for 6-laning of Barwa Adda-Panagarh section of NH-2. A utilization certificate along 
with inspection report has also issued by the Ex-officio General Manager, Green 
Projects Wing (previously West Bengal Wasteland Development Corporation ltd.), 

,,t!!'.-:;#,~~t Bengal Forest Development Corporation Ltd. 
~~ . 

j ~~ ,{ opy of the said Utilization Certificate is annexed herewith and marked as 
~ ~ rifle -"C" . 

... ~~~ Q) 

~~ :~'/;-. 
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11. That it is pertinent to mention here that in the affidavit filed on 03.02.2024 
it was affirmed by the Divisional Forest Officer, Durgapur Division that 182 

Hectares of plantation, which translates to 2, 91,200 of trees was created on phase 

by phase basis by the Divisional Forest Officer, Durgapur Division by the fund 
provided by the erstwhile West Bengal Wasteland Development Corporation Limited 

(now Green Projects Wing) to the Ex-Officio Manager, WBWDCL and Divisional 
Forest Officer, Durgapur Division. This 182 Hectares of plantation relates to the 

total plantation done by the Divisional Forest Officer, Durgapur Division against 

the funds provided by the National Highway Authority of India to the erstwhile 

West Bengal Wasteland Development Corporation Limited for different projects. 

However, as stated in the above paragraphs of this instant affidavit a 72 Hectares 

of plantation was done by the Divisional Forest Officer, Durgapur Division against 

the present project i.e, the 6-laning of Barwa Adda-Panagarh section of NH-2 from 

Km 398.240 to Km 521.120 including Panagarh Bypass. Therefore, a total 72 

Hectares of plantation which translates to plantation of 1,15,200 Nos. of saplings 

was done by the funds provided by the National Highway Authority oflndia against 
the present project in question i.e, the 6-laning of Barwa Adda-Panagarh section of 

NH-2 from Km 398.240 to Km 521.120 including Panagarh Bypass. 

12. That the statements made in paragraph 1 to 11 are based on information 

derived from the record which are kept and maintained by the respondents and 
which I believe to be true. 

13. That it is therefore, respectfully prayed that this Hon 'ble Tribunal may 
graciously be pleased to pass order or orders as it deems fit and proper in 

st of justice. 

Prep~my off~ 

(id~
1 1v 

N. DASGUPTA 
Notary 

R')gn. No. 0Cfi/2022 
3 8anksha l Street 
C.a lcutta-700001 ' 

0 4 Ml\'( 2024 

Deponent 

SOLEMN 
LY AFHRMED 

8, 

Before n» 
catJon l\d-_ 

.. 
A y 

t'J . DAS G JP7A 
C.M.M. c~· 
Qove ~ 

_I 
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N ~;;:Ui~~~;;1:iliorify0findia 
(M1n1stry of Road Transport & Highways, Govt. of India) 

"tfUc{l~-ft ~ctif ~. qfi'4'j;,j~ q;,41-441 ~ 
. ~~~ ~ cfi4~¾, "ffl- ~ (VJ, rcf~, ~-~~ 

Office of the Project Director, Project Implementation Ur.it 

~/Ph NHAI Complex, Sector-2(A), Bidhannagar, Durgapur-713212 

Ref o~e N~. : (Ol43) 253 5766, 253 4815, ~ ,o / Fax No.: (0343) 253 4676, t-~ I E-mail: dur@nhai.org, nhaipiudgp@-fahoo.com 

e 

· o. · 15017 /1 /2013/PIU(DUP)/:?oe, 3 
Dated : 19.04.2024 

To 

The Divisional Forest Officer 
Durgapur Division 
Aranyapally, Shastri Avenue 
Durgapur - 12 ' 

Sub: 6-laning of Barwa Adda - Panagarh section of NH-2 from Km 398.240 to Km 521.120 including 

Panagarh Bypass in the state of Jharkhand &: west Bengal under NHDP Phase-V on BOT (Toll) on 

DBFOT pattern. 
· Seeking urgent information i.c.w original application no. 164/2023/EZ before the National 

Green Tribunal Eastern Zone Bench, Kolkata. All India Anti Corruption Organization Vs Union 

of India &. Ors. reg. 

Ref: Your office letter no. 209/15·(11) dated 12.04.2024. 

Sir, 
With reference to your above mentioned letter, the desired information are furnished as below:-

A. For the whole project 

SI. Question Reply 

No. 
1. 

2. 

3. 

4. 

5. 

Felling permission was received from 
how many authorities? Please give 
details 
How many trees were felled? Please 
give details 

How many trees were planted in 
response to the felling? 

Details of the plantation agency Et 
plantation details 

Fund allotment &: utfllzatlon for the 
above mentioned plantation 

1. DFO-Dhanbad 
2. DFO-Ourgapur 
3. DFO-Bardhaman 
i) 3047 - Bardhaman 
ii) 11112 - Durgapur 
iii) 10356 - Dhanbad 
1) 25935 nos. avenue plantation by the 
Concessionaire, M/s Barwa Adda Expressway Ltd. 
2) 115200 nos. trees planted by the Forest 
Department against fund deposited towards 
compensatory afforestation to WBFDCL. 
1) Concessionaire, M/s Barwa Adda Expressway Ltd. 

· Radhachura, Krishnachura, Neem, Shisham, 
Kadam) 
2) Forest department - Arjun, Sfrlsh, Jarul, Sfmul, 
Krishnachura, Radhachura, Akashmoni, Gamar, 

Mlnjlrl, Chatlm, Shonajhurl, Karanja, Sfssoo ft 
Chlkrast 
(I) Rs.1,26,27,250/ • has been deposited with West 

Bengal Forest Development Corporation towards 
compensatory afforestation against trees felled for 
the subject project. 
(Ii) In addition to above, Concessionaire, Mis Barwa 

A~a Expressway Ltd. Is also carrying out avenue 
P antatton as per provisions of the Concession 
A reement. 

----------~S~lli~'~";"-:-;-~-;;;i;;:;--;::--:-:~=-;=========]C~o~n~td~ .. ~ .. ~. ~ 
l 1111 - '-, 1{'.f lit-,, ~ - t O ~ -... ~ 

HeadOfflce:PiotNo.:G-S&G-6 Sector-10 D ' , ,. •~I'll - ttoo'3t\ 
' , warta. N•w n., .. , . H1111'7r ,.,. L ..... , • • 

l 
l 
! 

J 
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• ~ For the portion of the Project for which felling permission was received from Ourgapur OMston 
St. 
No. 

Question Reply 

, . 
How many trees were f elled7 
give details 

Please 11112 nos. 

2. How many trees were planted fn l) 24000 nos. · Concessfonaire, Mis Barwa Adda 
response to the felling? Expressway Ltd. 

if) 115200 nos. - WBFDCL towards compensatory 

3. 
afforestation. 

Details of the plantation agency & 1) Concessionaire, Mis Barwa Adda Expressway Ud. 
plantation details - Radhachura, Krishnachura, Neem, Shisham, 

Kadam) 
2) Forest department - Arjun, Sfrish, Jarul, · Simul, 
Krishnachura, Radhachura, Akashmoni, Gamar, 
Minjiri, Chatim, Shonajhuri, Karanja, Sissoo & 
Chikrasi 

4. Fund allotment & utilization for the (i) Rs.1,26,27,2501- has been deposited with West 
above mentioned plantation Bengal Forest Development Corporation towards 

compensatory afforestation against trees felled for 
the subject project. 
(ii) In addition to above, Concessionaire, M/s Barwa 
Adda Expressway Ltd. is also carrying out avenue 
plantation as per provisions of the Concession 
Agreement. 

This is for your kind information and necessary action please. 

Yours faithfully 

(~anari) 
Dy. Manager (Tech) 

For Project Director 
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.Rt..!tft"--1 ~,\!)~ ,UutJltJf mRtc.t> -l 0 , 

< ~1lftm~~~ ) 
N \TIONAL HIGHWAYS AUTHORITY or INDIA 

( MINISTRY OF ROAD TRANSPORT ANO HIGHWAYS 1 

~ ~hm '"' ~ ~, q~<i,Jiei , fh1t11iiilaiii ~ Jl1mf / Phone N-; 

Office of tlie Pro1ecl O, tor. Project Implementation Unit 

~ ~ {! 3ITf dSi'G~cN, ~ - ~('CT) , ftiOliiiiiiJI< 

NHAI Complex. Sector-7(A) . Bidhannagar 

~~'l~~•R Durgap..ir-713212 

Ref. No. : 15017 / I / 2008/PIU(DUP)/6-lane /=Jt,_g 
To . 

The Managing Director 

~ 1'0 I Fai N' 

,-~IE-mail 

West Beog I Wasteland Development Corpor:ation Ltd. 
Office of the Managing Director 
l0A, Auckland Road, Eden Gardens, Kolkau- 700 021 

(OOAJ ) 2~J 57~ 

25.3 .. 815 
(0343) 253 ~ 76 

dur@nf'l ai org 

nhaipiudgp@1•P'loo com 

O..ted : 15.04.2014 

Sub: 6-laning of Barwa Adda - Panagarh section of NH-2 from Km.398 ..2-1--0 to ICm.521.120 including 
Panagarh Bypass in the states of Jharkhand & West Bengal under NHDP Phase-V on BOT 
(roll) on DBFOT pattern. 
- Release of payment towards harvesting and afforestation under Durg2pur Bu.dwan fore9r 
Division. 

Ref: Your office letter no. 85/WBWDC/3D-24 dated 18.02.2014. 

Sir, 
Please find enclosed herewith a demand drafts bearing no. 055484 & 055485 both dat.ed 1204..2014 

dtawn in favour of "West Bengal Wasteland Dc:vdopmcnt Corporation Ltd." pa)'llble at Kolblll for amouncs 
of Rs.90,00,000/- & Rs .15,10,598/- respectively towards Supervision Charges and affotesmtion under 
Durgapur Forest Division against the estimate of Rs. t,64,45,250.00. The details of payment made are as wider. 

1. Huvcsting cost 
2. Plantation cost 

-Rs. 38, 18,000.00 
-ll!.t,08,00,000.00 / 

3. Supervision charge 
4. Total estimated cost 

-R,, . . 1827 250 00 . 
-Rs.1,64,45.250.00 

S. Amount being deposited (2+3) -Rs.1 ;z.6,27 ;z.50_00 
6. Amount already paid H Security Deposit(•) -lu. 19,02,150.00 ..-
7. Net payable (5-6) -Ra. 1,07 ,25,100.00 

• Prrei\1 o(peymem, made apinu Scguigy Dq,osir 

a) Amounc paid to D iviiioruil Forest Officer, Durgapur vide Ch. No. 545865 dated 17.09.2013 ~ dw 
office lcu.cr oo. 15016/t/2009/PfU(DUP)/421W dated 20.09.2013 - lla~ ,94,850.00 

b) Amounr paid w Fou:111 Range Officcc Ducga.p.1Lt.....&!lgs _BuaiwiL11 Divwoa Vlde C1t-t-Jo. S,4586,,1 dared 
17.09.2013 chrough This office ltctes no . 15017/1/2008/PIU(D UP) / 6 hwc/ 4366 dwd 0 1 10.2013 . 
It. .l ,07 ,)0() .00 

YJ.Odly adwowk.dgt d~ r~ pc of ihc above paymelll II •h• a,~ 

l:Ad At t4ftr4 ~~ 
Cupy w I ) < w.cl C.uu:..t •l M••~e• ( f ed ,), NttAI, )t0 ~•!h,. 

2) J,t•(), l)u•is•1•w 
jJ k-,tjC <>II~ "' · IJ~¥•..-W K..~ . b wJ;riU I 1.., u;n 

HMd p,,lr.,e poNo 06 I CHl. ~ - IO. O.e1-. • . ~ o..h 1100 / 5, Wet>SI .. " ~.1~ .fln.l,ort " ....... I-~ UI. ' · .. , 't{I , •• -.. . "' . ...... H.i.i ... 
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'SI.No. I 

l. 
2. 

3. 
4. 

~ -
A~..._- 'e • 

(-;REEN PR().J ECTS \VING 
WF~ f HF\C t\l F 1 · 

• · 0 UI.Sl DF\'Fl OP\.H "' T f" O~PfHV, rtO'°' I.T n 
(At,0\"f.Qf\H"S l RF ,r,\I l " IH~IH \ K I '-{;, 

CIN No.: U02005WB 1974SGG02 9535 

FORM GFR 19-1\ 
[See Government of India's De-eision (I) below Rules 150] 

Form of Utilization Certificate 

DD & Cheque No. and date Amount I 

DD No.055484 dt. 12.04.2014 
DD No.055485 dt. 12.04.2014 
IDS 
Ch. No.545865 dt. 17.09.2013 
Ch. No .364911, dt. 17.09.2013 

Total 

(Rs.) I 

.I 90,00,000.00, 
l 5, I 0,598.00 
2, 14,502.00 

15,94,850.00 
3,07,300.00 

1,26,27 .250.00 

Certified that out of Rs. l .':.".27.250.00 

deposited during the year 20 13-14 & 2014--15 in 

favour of Managing Director. \ \ est Bengal 

Wasteland Development Corporatic,,1 Ltd. vide 

DD & Cheque No. given in the margjn the entire 

fund has been utilized for the purpose for which 

it was sanctioned. 

2. Certified that J have satisfied myself that the conditions on which the fund was sanctjoned have 

been duly fulfilled and that the Ex-officio Manager, Green Projects Wing, West Bengal Forc!t 

Development Corporation Ltd . & Divisional Forest Officer, Durgapur Division has ex.ercised the 

following checks to see that the money was actually utilized for the purpose for which it w~ sanctioned. 

Kinds of checks exercised; 

I . Field inspection of works done. 

2 . Vouchers of payments checked . 

j . Files and records checked. 

Submitlod 

r~l 

f - • ~ 
'. A. -U itl~ lt.J u _, rlcral M..&J '"'6 , 

{ l'UII t>\ vj-b \~ u~ 

Wi:--»I lk11~l h tfc.;,I D~.,\.1lv~,11c,U l , q , ,,..i1..i ,1 L1.>l 
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ORl•: I°: N TR II lt JNAI . 

E/\ ,'Hl•: RN 7,0Nt m : NCff . KfJl ,KAT/\ 

0 . !\ . NO . I64/ 202.1/f-:Z 

In the matter of: 

All India Anti Corruption 

Organization 
.. .. Applicant. 

Versus 

Union of India & Ors . 

.. . . Respondents. 

Affidavit on behalf of the respondent 
no. 13, the Divisional Forest Officer, 

Durgapur in terms of Solemn order 
dated 03.04.2024. 

RA.JIB RAY 

Advocate 

Bar Association Room No. 13 , 

High Court, Calcutta 

Mob-9830132729 /7()8042'27 t>4 

Chamlwr: 28 , Fakir Chand M1t1 a 
~trcc-t , Kolkata - 70000'-). 

l•: mail : 1 ajilu cty'2l:t1~mc11l.l om 



{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

